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MINISTRY
(Dopartment of

New Delhi, the 22nd May, 1987
- NOTIFSCATION

S. 0. 511 (Ey:—In exercise of the power conferred by'
sub-clause (if) of clause (&) of section 3 of the Insecticides Act, 3

1968 (46 of 1968), the.
tion with the Central

the following substances in the Schedule to the said A

namely :—

BORIC ACID

g

' BROMOPROPYLATE

'RESMETHRIN

AZAMETHIPHOS -

‘METOLACHLOR

YALIDAMYCIN A

HALOXYFOP METHYL

L

PIMARICIN

CYHALOTHRIN

[Fo 19-64/8340 to-1] ]
Ao Fo arend, FqFa afeeg

OF AGRICULTURE
Agricultyre & Cooperation)

Central Government, after consults-
Insecticides Board, hereby mhm

Ortho:-boric acid

Isopropyl 4, 4‘/-dibromobe
late

5-benzyl -3-furylmethyl (l
3RS, IRS, 3 SR)-2, 2 ...-,;
" thyl-3-(2-methylprop-1-enyh)3
cyclopropanecarboxylate -

S-6 ghloro-2, 3-dihydro-20 '-«-1'
oxazolo (4, 5-b) pyrldm& -
yln:m-.thyl Q, O-d.lmethyl pl
phorothloate

2-Chloro-6" ~ethyi-N-(2-me-§
thoxyl-1-methylethyl) 3
o-toluidide

IL- (1, 3,4/2, 62, 3-dihydroxyd
6-hydroxyméthyl-4-(1S, 4R
SS, 65)-4, 5, o-trihyd DX

. 3-hydroxymethylcyclohex-2-
“enylamino)  cyclohexyl4}
D-glucopyranoside 3

-Methyl  2-(4-{(3-chloro-5- §
_(trifluoromeathyi-2-pyridinyiid
oxy] phenoxyy propanas 2
(8E, l4E 16E, 18E, 20E
- - 3R, 58, 75, I2R, 24&25J
. 26R),-22-(3-amino-36-
dideoxy- f-D-mannopyrand

" syloxy)1, 3, 26-trihydrog
12-methyl-10-0x0-6, 11,
28-trioxatricyclo (22.3.1.05§
octacosa-§, 14, 16, 18, 2)
pentaene-zs-car-boxylm

(RS)-a-cyano-S-phemxyben
zyl (Z} (IRS, 3RS) <
- choloro-3,3,  3-trifiuoropi
penyl)}-2, 2-domethylcycly
_propane-carboxylate,

E Pl
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E: CHOLECALCIREROL 9, l0seocholesta-5, 7, 10 . N . . atul

4 (10)-trein-3 betaol: activate Note : Further insecticides wete included in the Sohedule,

3 7-dehydrocholesterol, vide Notifications issusd under GSR Nos 9(E),

3 p - 28-9-76, dated

. TOLCLOFOS-METHYL 042, 6uichiotod-methyl- dated 09-1-74, 823 (B)-dated 28-9-76, 200 (E)

' phenyl) 0, O-dimethyl phos- 29-3-78 modified to No, 201(E) vide GSR No, 318

- phorothioate. (E) dated 16-7-80, 574 (B) dated 6-10-79, 3%E)

f PIPEROPHOS S-2-meth#lpiperidinocarbonyl- dated 12-2-80, 501 (E) dated 17-7-82, 500(E) dated
mothyl 0, O-dipropytphos- 18-685, 839 (E) dated 14-11-85 and 31 (8) dated
phorodithioate,

_ _ 15-1-87.

- CHLORPYRIPHOS- 0, Odimethyl 03, 5, 6 :

METHYL trichloro-2-pyridytphosphoro- : [No. 19-64/83-PP-11

thioate, - R. K. SRIVASTAVA, 3t Seoy.
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